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The Minister fit Scienti1lc Researcb 
IIDd Cultural A.:I.1:rs (Sbrl BumayUJI 
Kablr): (a) A statement giving the 
requisite information is laid on the 
Table of the House. [Placed in Lib-
,.ary. See No. LT-1854/63]. 

(b) The reason for shortfall in the 
crants during 1961-62 was that the 
operation of the Scheme of "Assis-
tance to Voluntary Organisations for 
the Handicapped" was being reviewed 
and the revised scheme was approved 
only towards the en,<i of 1961. 

Suppression Of Immoral TratIIe Act 

ZlZ f Shrl RamachaDdra U1a.ka: . L Shrimati Savitri Nigam: 

Will the Minister of Bome Mairs 
be pleased to state the numbE:r of 
persons arrested in Delhi under the 
Suppression of Immoral Trafficking in 
Women . Act during 1961-62 and 
1962-63 and the number 0 fwomen 
and brothel keepers among them, sepa-
rately? 

The Deputy Minister in the MiDis-
try ot Home Mairs (Shrimatl ChaDd-
rasekhar): The number of persons 
arrested under the Suppression af 
Immoral Traffic in Women and Girls 
Act, 1956 ill Delhi are as follows:-

Year 

Brothel-
keepers 

Men Women among 
them 

88 H3 12 

97 14 
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Delbj POliCe Personnel 

,!15. Shri D. D. Puri: Will the 
Minister of Home Mairs be pleased 
to state: 

(a) whl!ther police personnel inclu-
ding traffic control staff are autho-
rised to take free rides in the buses 
plying in the Delhi city; and 

(b) it not, the steps Government 
propose to take to prevent policemen 
from taking free rides in D.T.U. and 
other buses in Delhi? 




